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2540. SHRI B. V. NAIK: Will the 
Minister of LABOUR AND REHABILI­
TATION be pleased to state :

(a) whether Government are aware of 
malpractices like jobbery which are ram­
pant in organised sectors of employment 
like schools/ colleges and economic bodies
like co-operatives;

. (b) whether any investigation has been 
made or caused by Government into the 
malpractices in regard to employment inclu­
ding recruitment;

>(c) the steps Government propose to 
take to rationalise these procedures to 
afford equality of opportunity for all the 
citizens in the country and to prevent such 
^ fc j^ tic e s ; and

' (d) whether any investigation team is 
proposed to be appointed in this connec­
tion?

KAR): (a) No. However, spec ie  complaint* 
relating to employment under Government 
are looked into atod' aiition ■;;takett  ̂-#*w; - 
necessary. _ v

(b)to(d). Do no? arise.
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2541. SHRT B. V NAIK ; Will the 
Minister of LABOUR AND REHABILI­
TATION be pleased to state:

, (a) the average number of years that an 
unemployed persok has to wait on the 
register of District Employment Exchange 
before he finds a job; and

(b) whether this waiting period has been 
lengthening or shortening in the past three 
years ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHKt R K. KHADIL- 
KAR): (a) and (b). The information sought 
for is not available. However, the available 
information relating to the numbers and 
period for which job seekers have been on 
the Live Register of the Employment 
Exchanges is given in the statement 
attached.
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(as at the end of September of each year)
Less than 
one year.

1 year or 
more but : 
less than
2 years.

2 years 
or more 
but less 
than
3 years.
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or more.
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